
,..-..(HIGH COURT OF ASSAM, NAGALAI.ID, UriONNr.I ErrO IEUTVACHAL PRADESH)

From

To,

Sub:-

Smti. Jayashree Bora,
It. Registrar (Vigitance),

Gauhati High Court,
Guwahati.

The loint Registrar,
Gauhati High Court,
Itanagar Permanent Bench,
Yupia.

No. Hc.vu-2u2o0B(pt.)l lt q | 2- tA

tl,
Dated Guwahati, f) December, 2024

T. RE ISTRA VI LAN

Ref

Earned leave.

N o. HC( I B)-VIG/ OI I 2024 I 899 -902 Dated the 77 . 12.2024.

with reference to the above, I am directed to inform you that shri Komjum Tasso,District.& sessions Judge, pasighat, East siang District, Arunachar pradesh i,u, o"Ln g...nt"o
earned. reave of 15 (fifteen days) w.e.f. z{.p.zoz+ to 04.o1.2o2s t.rn"ing oi.o"i)ozsas sunday), along with station leave permission subject to the submission of his leaveapplication in the prescribed format as *ell as a copy of the Leave Admissibility Report in tneItanagar Permanent Bench. He is to hand over charge to the chief Judiciar Magistrai. ir. cirirJudge (Senior Division), pasighat, East Siang Districti

Yours faithfully,

sil_

Sir,

Memo No. HC.VII-2tt (Pt.)/ lt7t3 - I tit q lA. dated
Copy to t t1- tL-21

1. Shri Komjum Tasso, District & Sessions ludge, pasighat, East Siang District,
Arunachal Pradesh.

;Lme eroiea Manager, Gauhati High Court. n
A

JT. REGISTRAR ruIGILANCE) -

9"P(


